Annexure-9

Name of the Corporate Debtor: Ramakrishna Housing Pvt Limited; Date of Commencement of CIRP: 16.09.2025 ; List of Creditors as on: 15.08.2026

List of other creditors(Other than financial creditors and operational creditors)
Details of Claims received Details of Claims Admitted
Amount of an:
. : LI Amount ) Amount of Y v Amount of claim | Amount of claim .
SI No. Name of Creditor . . Amount of claim | Nature of | covered by Whether % of voting . . | mutual dues, that . P Remarks, if any
Date of receipt [ Amount Claimed B . N covered by ) contingent claim not admitted |under verification
admitted claim security related party?| share in CoC may be set off
) guarantee
interest
1 Green IVY Ventures Private Limited (formerly 7/20/2026 6,00,00,000 6,00,00,000| Other creditor Nil Nil No Nil - - - -
Narayana Learning Private Limited) - refundable
lease security
deposit
2 Narayana Educational Society 7/20/2026 7,00,00,000 7,00,00,000| Other creditor Nil Nil No Nil - - - -
- refundable
lease security
deposit
Total 13,00,00,000 13,00,00,000 - - - -




